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SHRI CHIMANBHAI MEHTA: So,
[ would like to know as to who is the
member under these categories...
(Interruptions)

MR. CHAIRMAN; He is enquiring
into the whole thing and he will let
you know.

SHRI CHIMANBHAI MEHTA: You
are talking about the Class IV. There-
fore, I must say that Class IV em-
ployees are also important.

MR. CHAIRMAN: Snrimati Sushma
Swaraj.
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Con_trovetsial appointments in Indian
institute of Management, Ahmedabad

*9. SHRI V. GOPALSAMI:

SHRI TINDIVANAM G. VEN-
KATRAMAN:}

Will the PRIME MINISTER be
pleased to state: (a) whether Govern-
ment’s attention has been drawn to a
news item which appeared in Indian
i'xpress, dated the 12th June, 1990
under the captions “IIM UNDER KRI-
SHNAMURTHY”;

(b) if so, what
thereof;

are the details

(c) whether any enquiry has been
ordered into the appointments which
are controversial;

(d) if so, what are the details
fhereof; and

(¢) what steps are being taken to
set the Indian Institute of Manage-
ment, Ahmedabad in order?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
CHIMANBHATI MEHTA): (¢a) Yes,
Sir.

(b) The news item mainly alleges
irregularities committed by a Pro-

+The question was actually asked
on the floor of the House by Shri
Tindivanam G. Venkatraman.
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fessor of the Indian Institute of Mana-
gement, Ahmedabad and his being
considered for gppointment ag Direc-
tor.

(e) to (e) Facts of the case were
collected from the Institute, It has
been confirmed that the Professor
concerned earned US §$ 10,000 as
royalty from the World Bank. The
Chairman has directed that, to avoid
recurrence of such embarrassing
situations and to ensure fairness, the
rules and norms, governing individual
income and related matters should be
clearly formulated by the Institute.

SHRI T NDIVANAM: G. VEN-
KATRAMA'T: Sir, I have seen the
reply. 1 would humbly submit that
the questior has not been answered
properly. "“he royalty, the amount,
received wes 10,000 dollars, Accord-
ing to the Institute’s regulations, one-
third has to be given to the facuity.
It has not been given. What has
happened to this amount?

SHRI CHIMANBHAI MEHTA: Sir,
royalty is not sharable, Consultancy
fee is sharaosle This is, generally, the
guideline being observed, (Interrup-
tions) Royally is not parted with, It
is kept with the person concerned who
is the autlor. It is kept with the
person with whom the contract is
signed. It is only royalty. There-
fore, there is ro question of parting
with that amount with the Institute.

SHRI TINDIVANAM G. VENKAT-
RAMAN: 1 beg to differ. The Com-
mittee has found out. It is only con-
sultancy fee. One-third of it has to
be shared with the Institute. This has
not been remitted. They also recom-
mended it.

Moreover, a senior professor. one
Mr. V. L. IMMote, has been overlooked.
This point =lso has to be answered.

SHRI CHIMANBHAI MEHTA: Sir,
this is the reply given by the Direc-
tor, (Interyuptions),
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SHRI S. K. T. RAMACHANDRAN:
1 would like to ask the hon. Minister
whether he is the proxy of the Direc-
tor?

SHRI CHIMANBHAI MEHTA:
Royalty amounis have never bheen
shared in the Indian Institute of
Management, Ahmedabad, in the past.
it is, however, well-understood that
the definition of ‘royalty’ is limited,
to the income earned from the regu-
lar publication of books and periodi-
cals in terms of an explicit and im-
plicit contract. So, there is no ques-
ton of consultation fee. In the con-
tract that is signed, the letter that
the World Bank has written to the

Professor concerned, the word
‘royalty’ is mentioned.
Secondly, about somebody  being

overlooked in seniority, now the ap-
pointment of Director in the IIM is
not on the basis of seniority. There
is a selection committee, threeman
Committee, which goes into that ques-
tion. They look into the qualifica-
tions, etc. of all the persons through-
out India. The Director should not
be from the same Institute, There-
fore, the question of seniority does
not arise.

SHRIMATI MARGARET ALVA:
This is the one hundred and second
committee which has been appointed

up till now. Every time they are
talking about a committee.
SHRI TINDIVANAM G. VEN-

KATRAMAN: It is not{ royalty, it is
consultation fee only. A majority of
the members of the faculty have said
that the professor concerned should
be sacked. He has porketed the en-
the money, That is the finding. Ac.
cording to the news report he should
remit one-third fo the Institute,

MR. CHAIRMAN: Have you got
any other information other than the
press report? Are you depending on
the press report only? Is there the
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re.commendation of the Board of
Directors that he should be sacked?

SHR] TINDIVANAM G. VENKAT-
RAMAN: Yes, yes, it is there. The

question arises on the basis of the
press report.

SHRI CHIMANBHAI MEHTA: No,
Sir, there was no suth recommenda-
tion. They have not said anything
whether he has committed any mis-
conduct or violation of the rules or
the law of the Institution,

SHRI G. SWAMINATHAN; Sir,
coming 1o the general question  of
management of these management in-
stitutes T would like to ask whether
it is a fact that a lot of disparaging
remarks are being published in the
press regarding the management of
these Management Institutes, whether
it is in Ahmedabad, Hyderabad or
Bangalore, or even I have  heard
about Calcutta. There is a highly
professiona] faculty in these IIMs, but
it is reported that the whole faculty
is demoralised. The financial position
is not viable, it is going into losses
and the students are alsg not bene-
fited. This Institute was started long
ago. Will the Government form a
Committee to find out what is worng
with these Institutes and see how
they could be revamped?

Secondly, about the graduates who
are being produced by these Mana-
gement Institutes, there has been a
feeling among the Indian industry
that they have no commitment. They
want to go to prosperious industries
only and do not want to be contribu-
tive. The whole back-up of the
educational system is USA-based and
not based on the requirements of our
country. Wil] the Government come
up with a curriculum which will help
them to be contributive to our indus-
tries and not to have a way of life
which seems to be alien to the indus-
trial climate of India?

SHRI CHIMANBHAI MEHTA: Sir,
the hon. Member has made some vita}]
observations. About the new curri-
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cu.lum, the Education Review Com.
mittee  is looking into all these
aspecls,

About the Committee 1o go into all
these committees, whether they are
functioning or not, that also will be
Jooked into. (Interruptions). But the
lady Member is objecting to all the
committees. (Interruptions), Do you
want only one answer?

SHRI sSAT PAUL MITTAL: You
appoitit ano'her comynittee tg go  inte
the functioning of these committees.

SHRI CHIMANBHAI MEHTA: If
there is any written complaint, we
will look into it. Till then the ques-
tion of appointing a commitee does
not arise. The hon, Member has said
chat their outlook in USA-based, that
:here is no commitment, they have to
recrient the students and al} that, all
these questions are of vital canvas
and they do not arise out of this
guestion.
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MR. CHAIRMAN: Question Hour
's over.

—_—

WRITTEN ANSWERS TO
QUESTIONS

Power generation by the Narora
Atomic Power Plant in Uttar Pradesh

+4 CHOWDHURY HARI SINGH:
will the PRIME MINISTER be pleas-
ed to state:

(a) what is the power generating
life of the Atomic Power Plant at
Narora in Uttar Pradesh;



